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be paid at the time of occupation of these 
flats by the allottees after the specific 
draw. 

Narmada Irrigation Project 
804. SHRI CHIMANBHAI MEHTA: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the progress so far made on the 
Narmada Irrigation Project in terms of 
costs and construction; 

(b) whether the dues to be paid by 
Maharashtra and other State Gov-
ernments have been recovered; 

 

(c) what amount of loan has been 
sanctioned by the international agencies; 
and 

(d) whether there are any schemes for 
inclusion in the Seventh Five Year Plan 
of waterways in Narmada, if so, what are 
the details   thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND); (a) An expenditure of Rs. 287 
crores has been incurred on the Narmada 
Irrigation Project (Sardar Sarover 
Project) upto September 1985. Works of 
river-diversion, fault-zone concreting and 
excavation of main dam seat are 
completed. Works of treatment of weak 
layers, grouting work, construction of left 
blocks from 1 to 10, rock fill dam and 
main canal works between km. 0 to km. 
21 are under progress. Work of the 
rockfill dam is expected to be completed 
during the year 1985-86. Narmada Main 
Canal in the head reaches is under 
progress. 

(b) The Governments of Maha 
rashtra and Madhya Pradesh have 
already paid a substantial portion of 
their share of the expenditure on the 
construction of Sardar Sarovar Pro 
ject. The Government of Rajasthan 
have not yet paid their share of ex 
penditure. 

(c) The World Bank is to provide 
an assistance of US $450 million to 
the project. 

 



207 Written Answers       [RAJYA SABHA] to Questions 208 
 

 


